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Assistance for Upper Tapti Stage in
Project

858. SHRI PARMANAND GOVIND-
JIWALA: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to refer to the reply given to
the Unstarred Question No. 154 on 14th
November, 1977 regarding Irrigation
Projects on River Tapti and state:

(a) whether the Central Government
is assisting the State Governments crf
M.P. and Maharashtra in completing
the Upper Tapti Stage II;

(b) if so, the amount to be contri-
buted by the Central Government; and

(¢) whether Central Government
propose to take up the matter with the
State Governments to take up the
Scheme soon as the area to be benefit-
ed by the scheme is mostly aboriginal
area in both States?
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THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
to (c). Report for the Upper Tapti
Project—State-II, estimated to cost
about Rs. 88 crores, and benefitting
both Madhya Pradesh and Maharashtra
States, as received from the Govern-
ment of Maharashtra was examined in
the Central Water Commission and
comments Sent to the State Govern-
ment in March, 1976. Replies to these
are still awaited and the Project there-
fore remains unapproved.

Irrigation is a State sub.ject and Irri-
gation projects are executed and
financed by the State Governments
within the framework of their overall
developmential programmes. Central
assistance to ‘State Plans is given in
the forms ‘of 'block loans and grants
which is not related to any individual
sector of development or project.

The question of requesting the States
to give priority to the project would
be considered after it is approved by
the Planning Commission.

Number of pending House Building
Loan Applications

859. SHRI PADMACHARAN SA-
MANTASINHERA: Will the ‘Minister
of WORKS AND HOUSING AND
SUPPLY AND REHABILITATION bhe
pleased to state:

(a) whether Government are aware
that for want of funds many house
building loan applications are pending
for approval,;

(b) if so, what js the number ° of
loan applicationg of 'Government em-
ployees pending for approval;

(c) what is the amount of loan in-
volved and how many loan applica-
tions have been approved; and

(d) when the pending loan applica-
tions will be approved for payment?





